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The State Governments have been
requested to energise and reactivate
the Public Distribution System in their
respective territories, Moreover, STC
had also undertaken market interven-
tion in the past through commercial
sale of edible oilg from time to time
at certain selected cenires with a view
to keep the prices in check. The
Vanaspati industry is permitted to use
as much as 95 per cent of its raw oils
input for manufacture of vanaspati,
through purchase of imported oils
from the STC, so as 1o lessen lhe
pressure of demand on th, indegen-
ous oils and make the lalter availabie
in greater guantities for direct con-
sumption. The State Governments
have also been tolg to strictly imple-
ment the provisions of Storage Control
Order and to take action under law
against any person who is found in-
dulging in hoarding, profiteering etec.

Gold auctioned by Reserve Bank of
India

572, SHRI XRISHNA PRATAP
SINGH:
SHRI K. MALLANNA:

Will the Minister of FINANCE be
pleased to state:

(a) the total quantity of gold auc-
tioned by the Reserve Bank of India
during the Janata regime;

(b) the names of parties to whom
the gold was sold ang the quantity of
gold sold t, each party and the rate
at which seld;

(c)} whether a Committee under the
chairmanship of the Reserve Bank
Governor was appointed to lock into
the whol.. question gf golg cticon and
sucosest further action; and

(dY whrther the 213 Commif’-s
hag since subniltted its report and
a0, the salient features of the suoges-
tionz and/or recommendations made by
the Committee?

THE MINISTER OF FINANCE AND
INDUSTRY (SHRI R. VENKATA-
RAMAN): (a) In the 14 auctions
conducted by the Reserve Bank of
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India from 3rd May, 1978 te 23rd
October, 1978, a quantity of 12,966
tonnes of gold was sold.

(b) The Reserve Bank of India cen-
ducted sales of gold from Government
stocks at forinightly intervals from
May to October, 1978 by auction by
tender system. Licensed gold dealers,
certified goldsmithe in groups of not
more thap five, cooperative societies
of goldsmiths holding valid licenee to
deal in gold were allowed to bid in the
gold auctions.

Qut of a total of 18.316 valid bids
received in the auctions, 8,577 bids
were accepted. Lists containing names
and addresses of the successful bidders,
quantity of gold solg and the price at
which gold was sold were published
by the Reserve Bank of India in their
Notice Board at the end of each
auction. Copies of all these lists have
been placed in the Parliament Library
for perusal of Hon'ble Members,

(c) and (d). Soon atter the suspenm-
sion of gold auctions in October, 1978
a committee under the Chairmanship
of the Governor, Reserve Bank of
India was appointed to review the gold
policy in all its aspects. The Com-
mittee has since submitted its repoct.
The recommendations of the committee
will be made known after the Gov-
ernment have examined them.
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